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(xv) GJ3.R. 69 published in Gazette
of India dated the 21st Janu­
ary, 1967, making certain
amendments to Schedule 1X1 
to the Indian Administrative
Service (Pay) Rules, 1954.

(xvi) G.S.R. 70 pub'ished in Gazette
of India dated the 21st Janu­
ary, 1967, making certain
amendments to Schedule III 
to the Indian Adminis tative
Service (Pay) Rules, 1954.

(xvii) G.S.R. 136 published in Gazette
of India dated the 4th Febru­
ary, 1967, making certain
amendments to Schedule III 
to the Indian Administrative
Service (Pay) Rules, 1954.

(xviii) G.S.R. 137 published in Gazette
of India dated the 4th Febru­
ary, 1967, making certain
amendments to Schedule III
to „ the Indian Administrative
Service (Pay) Rules, 1954. 
[Placed in Library. Ste No. 
LT-6/67].

(2) A copy of Proclamation issu­
ed by the President on the 6th 
March, 1967, revoking the Procla­
mation issued by the Vice-Presi- 
dent, discharging the functions of
the President, on the 24th March
1965, in relation to the State of
Kara'a, published in Notification 
No. G.S.R. 298 in Gazette of India 
dated the 6th March 1967, under
clause (3) of article 356 of the
Constitution [Pieced in Library. 
See No. LT-7/67].

IMS tea.

DEMANDS FOR SUPPLEMENTARY
GRANTS (GENERAL), 1966-67

The Depntv Prime Minister and 
Minister of Finance, (Shri MorarJI 
Deaal): I beg to present a statement
showing Supplementary Demands for
Grants in respect of Budget (General)
for 1966-67.

13.951 hr*.
DEMANDS FOR SUPPLEMENTARY
GRANTS (GOA. DAMAN AND DIU)r 

1966-67
The Deputy Prime Minister and

Minister of Finance, Shri Morarji..
Desai): I beg to present a statement
showing Supplementary Deminds for
Grants in respect of Union Territory
of Go2, Daman and Dm for 1968-67.

13.951 hrs.
DEMANDS FOR SUPPLEMENTARY 

GRANTS (RAILWAYS), 1966-67
The Minister of Ral ways (Shri C.

M. Poonacha): I beg to present a
statement showing Supplementary
Demands for Grants in respe.t of
Budget (Railways) for 1966-67.

13.95! hrs.

PRESIDENT'S ASSENT TO BILLS
Secretary: Sir, I lay on the Table

following ten Bi'ls passed by the
Bouses of Parliament during the Six­
teenth Session of Third Lok Sabha and
assented'to by the President:

(1) The Kerala Appropriation*
(No. 3) Bill, 1966.

(2) The Kerala Appropriation*
(No. 4) Bill, 1966.

(3) The Keral* Appropriation*
(No. 5) BUI, 1966.

(4) The Appropriation (Railways)1 
No. 3 Bi'l, 1966.

(5) The Appropriation (Railways)
No. 4 Bill, 1966.

(6) The Appropriation (No. 4)
Bill, 1966.

(7) The Appropriation (No. 5)
Bill, 1966.

(8) The Produce Cess (Amend­
ment) Bill, 1966.

(9) The Indian Tariff (Second
Amendment) Bill. 1966.

( l i )  The Pist-Grnduate Institute 
of Medical Education and Re­
search, Chandigarh, Bill, 1966.


